FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulation, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF MAXAM INDIA PRIVATE LIMITED

1. | Name of corporate person MAXAM INDIA PRIVATE LIMITED
Date of incorporation of corporate | November 09, 2006
person

3. | Authority under which corporate person | Registrar of Companies, Delhi.
is incorporated /registered

4. | Corporate Identity Number/ Limited | U74999DL2006FTC155331
Liability Identity Number of corporate
person

5. | Address of the registered office and Registered office: 16/10, 1 Floor, Near Rohtak Road, Karol
principal office (if any) of corporate | Bagh, New Delhi-110005
person

6. | Liquidation commencement date of | 28th March, 2025
corporate person

7. | Name, address, email address, telephone | | Name Adarsh Sharma
number and registration number of the Registration number of | IBBI/IPA-001/IP-
Liquidator the Liquidator PO1256/2018-2019/12045
Address J-6A Kailash Colony, New
Delhi-110048
Telephone Number +919810074285
Email registered with | adarsh@adarshca.com
IBBI
Email on which claims | mipl.vllig@gmail.com
have to be sent adarsh@adarshca.com
8. | Last date of submission of claims 26t April, 2025

Notice is hereby given that MAXAM INDIA PRIVATE LIMITED has commenced voluntary liquidation on
28th March, 2025

The stakeholders of MAXAM INDIA PRIVATE LIMITED are hereby called upon to submit a proof of their
claims, on or before 26th April, 2025, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Adarsh Sharma
Liquidator of Maxam India Private Limited
Registration No. IBBI/IPA-001/IP-PO 1256/2018-2019
AFA valid up-to 31-12-2025

Date: 30-03-2025

Place: New Delhi
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FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Vo 'y Liquidation Process) Regulation, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
MAXAM INDIA PRIVATE LIMITED
. RELEVANT PARTICULARS
1 Name of corpo@ie person | MAXAM INDIA PRIVATE UMITED
2. Date of incomoration of comanate | Novembear 09, 2006

person
3 Authorty under which corporate Regstrar of Companies, Dethi
Person is incomorated/ registerad

4. Comorate Iderttity Numbes/ | U749950(2006FTC155331
Umited Liabénty ldontity Number
_ Off OFpOrEne person |
5 Address of the registered office Registered office: 16,10, 15t Flooe, Nesar Robtask
and prncipal offion (f any) of Road, Karol Bagh, New Delhw 110005
| COMOrBte Parson |
6. Uquidation commencemant dite 28t March, 2025
of corporne person
k :; o m(:f‘:“:;;mm o Nerme Adarsh Shama
number of the Liquidatoe o Regstrasion number 156/PA-001/P-PO1256/
of the Ligudanor 2015-2019/12045
Addvess JEA Katash Colory,
Now Dol 110048
Telephona Number +919810074255
Emal regisiencd win ackyEhEacershca.0om
[=2]
Emai on which mpiaiafigmaloon
caims hanve 10 be sent | adarshBadardca oom

B Last date of submission of daims 26th April, 2025

Notice & hereby gven that MAXAM INDIA PRIVATE LIMITED has commenced voluntary
liquidation on 28th March, 2025

The stakeholders of MAXAM INDIA PRIVATE LIMITED are hereby called upon to submit &
proof of their claims, on or before 26th Apeil, 2025, 1o the hiquidator at the address
mentioned against item 7.

The financial creditors shall submit thesr proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in pérson, by post or by electronic means.
Submession of false or misleading proofs of claims shall attract penalties,

Adarsh Sharma

g Liquidator of Maxam India Private Limited
°"‘~.’:°:g."’:f Registration No. I881/IPA-001/1P-P01256,/2018-2019/12045
Place: AFA valid upto 31-12.2025

SUNDAY, MARCH 30, 2025
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